
LatestLaws.com

LatestLaws.comLatestLaws.com

LatestLaws.com
LatestLaws.com

 

 

 

 

Bare Acts & Rules 

Free Downloadable Formats 
 

 

 

 

 

 

Hello Good People ! 

LaLas 

LatestLaws.comLatestLaws.com

LatestLaws.comLatestLaws.comLatestLaws.comLatestLaws.comLatestLaws.com



LatestLaws.com

1882 : Cen. Act XXI] Tamil Nccdu Forcst 141 

(Validation) 

ACT No. XXI OF 1882l. 

(2nd November 1882.1 

An Act to remove doubts regarding the 2(Tamil 
N a d u )  Fo'est Act, 1882. 

Tamil WHERIBAS doubts have arisen whether the '(Tamil 
Nadu) Forest Aot, 1882, is consistent with certain 

at V 
1882. B[Central Acts], cmd it is expedient to remove those 

doubts; It is hereby enacted as follows :- 

1. No 4[Central Aot passed before the oommenoe- Uentral AC 16  

ment of the Conshitution] shall affect, or shall be afiect 
the a(Tami1 

deemed to have a t  any time contained any thing whioh N a ~ L )  Forest 

CTemil would affect the 2(Tamil N d u )  Fo~ost  Act, 1882. Aot. 

Ilbdu] 
a t  V 1 Short title "The Madras Foreat (Vahdetion) Act 1W2" wcrs 
f 1882. given by the Repealing and Amending Act, 1901 IContr&l Aot XI 

of 1901). 

For Statement of Objeots and Reasons, scs Q.rzetts of Zndiia' 
1882, Pt. V, p. 947 ; for Prooeedigs in Counoil, sea *id, 1882, 
Supplement, pp. 1463,1493 and 1701. 

This Aot war extended to the mergad State o I Pudukkottai 
by aeotion 3 of, and the First Sohedule to, the Tamil N d u  Merged 
States (Lam) Aot, 1949 (Tamil Nadu Act XXXV of 1949). 

Thin Aot was extended to the Ksnyekumari diatriot and the 
Shenoottah taluk of the Tirunelveli dietrict by aeotion 6 of the 
Tamil Nedu Foreet (Amendment) Aot, 1965 (Tamil Nadu Aot 40 
of 1966), whioh oame into form on tho let June 1966, q e a l i n g  
the oorreeponding law in t h d  t e r r i w .  

t Thwe wor& were substituted for the word "Madres" by 
che Tamil Nadu Adsptetion of Law Order, 1969, as emended by 
the Tarnil Nadn Adaptation of Law : (Seoond M n d m e n t )  Order, 
1969, whioh came into force on thc 14th January 1969. 

8 The words "Centre1 Legislature" wen, substituted for the 
words "Governor-General in Counoil" by the Adaptation Order of 
1937 and the words "Central Aots" were substituted for " U s  
of the Central hgirlatum" by the Adaptation Order of 1960. 

4 The words 'fContral Legislature" wen, snbstituted for the 
words "Clovernor-General in Counoil" by the Ade tatioa Order 
of 1937 and the words "Centma1 Aot passed before t t e  oomm-. 
merit of the Constitution" wem substituted for 'bnaotmeat o f a e  
Central Leghlatum" by the Ad.ptation Order d 1968. 

LatestLaws.com


